
(i) (a) Annual Report and Accounts of the Cochin special economic 
Zone Authority, Cochin, for the year 2016-17, together with the 
Auditor’s Report on the Accounts.

 (b) statement by Government accepting the above Report.
[Placed in library. See No. l.T. 9290/16/18]

(ii) (a) Annual Report and Accounts of the Madras special economic 
Zone Authority, Chennai, for the year 2016-17, together with 
the Auditor’s Report on the Accounts.

 (b) statement by Government accepting the above Report.

(2) statement (in english and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) (ii) above.

[Placed in library. See No. l.T. 9424/16/18]

MESSAGE FROM LOK SABHA

The Insolvency and Bankruptcy Code (Second Amendment) Bill, 2018

seCReTARY-GeNeRAl: sir, I have to report to the House the following message 
received from the lok sabha, signed by the secretary-General of the lok sabha:–

 “In accordance with the provisions of rule 96 of the Rules of Procedure 
and Conduct of Business in lok sabha, I am directed to enclose the  
Insolvency and Bankruptcy Code (second Amendment) Bill, 2018, as passed 
by lok sabha at its sitting held on the 31st July, 2018.” 

sir, I lay a copy of the Bill on the Table. 

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS

श्ी विजय पाल ससह तोमर (उत्तर प्रदेश): महोदय, मैं रसायि और पेट्ोरसायि ववभाग 
से सबंवंित "रसायि और पेट्ो रसायि के्त् में रुगर उपक्रमों का पुिरुद्ार" ववषय के सबंिं 
में पैंतरीसवें प्रवतवदेि (सोलहवीं लोक सभा) में अं्र्विष्ट वसिावरशों पर करी गई कार्मवाई सबंिंरी 
बयालरीसवें प्रवतवदेि (सोलहवीं लोक सभा) के अधयाय 1 में अं्र्विष्ट वसिावरशों पर सरकार द्ारा 
करी गई कार्मवाई को दशधािे वाले वववरर करी एक-एक प्रवत (अंगे्ज़री तरा वहनदरी में) सभा पटल 
पर रखता हंू। 

————
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